IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards

NOT READY Certified Copy Applications

Date :

15.01.2025

Case No. Court amount
Fee to be
paid

Notified

Rejec

Status

1 |B N SHADANGI [3383/2025|15.01.2025 |RSA/246/2023 | v
2 B K swWAIN 13384/2025|15.01.2025 |FRO/588/2018 |7 | R
3 |7 P KAR 13386/2025|15.01.2025 |WEC (OAC) /3088/2018 |7 | .
4 |D K JENA 13388/2025|15.01.2025 |WP(C)/10013/2010 |7 | .
5 |7 P KAR 13390/2025|15.01.2025 |WP(C)/9556/2019 |7 | .
6 M JarI 13392/2025|15.01.2025 |[BLAPL/9819/2024 |10 | c |
7 |6 C BARIK 13394/2025|15.01.2025 |WP(C)/21593/2014 |7 | .
'8 K DAS 13395/2025|15.01.2025 |ABLAPL/260/2025 |10 | c |
9 |k Das 13396/2025|15.01.2025 |ABLAPL/288/2025 |10 | c |
10 |A B MALLICK |3398/2025|15.01.2025 |WP(C)/26157/2024 |7 | .
11 |s K BEHERA  |3400/2025(15.01.2025 |[WP(C)/31099/2021 |7 | o
12 B P SAMAL 13403/2025|15.01.2025 |CMAPL/704/2023 7 | CH
13 |S NAYAK 13404/2025(15.01.2025 |FA/54/2000 |7 | CE
‘14 ‘U P BAG ‘3406/2025‘15.01.2025 WP (C) /28692/2024 ‘35 ;Aggﬁﬁéés‘U ‘
15 |S NAHAK 13409/202515.01.2025 |WP(C)/24579/2014 |7 | o
16 |S C BISWAL  |3411/2025(15.01.2025 |CRLMC/4496/2023 |7 | o
17 |S PATTANAIK |3416/2025|15.01.2025 |WP(C)/10241/2014 |7 | CH
‘18 ;éiiﬁ?gSHNA ‘3417/2025‘15.01.2025 ABLAPL/6777/2024 ‘10 ‘ ‘c ‘
19 |P K MOHANTY |3418/2025|15.01.2025 |CRLMC/1784/2024 |7 | S
20 |S N GAYA 13423/2025(15.01.2025 |FAO/358/2007 7 | U
21 |s K SINGH 13427/202515.01.2025 |WA/759/2024 |7 | o
22 |S SAHOO 13430/202515.01.2025 |CONTC/4724/2024 |7 | o
23 |PC MOHANTY  |3435/2025|15.01.2025 |FAO/45/2003 |7 | o
24 |H N MOAHAPTRA |3436/2025(15.01.2025 |WP(C)/27448/2024 |7 | o
25 |R PRUSTY 13437/202515.01.2025 |WP(C)/20234/2019 |7 | o
26 |R SETHI 13438/202515.01.2025 |WP(C)/4638/2017 |7 | o
27 |H N MOHAPATRA |3439/2025|15.01.2025 |CMP/711/2024 |7 | o
28 |P K MISHRA  |3441/2025|15.01.2025 |[WP(C)/9493/2022 |7 | o
29 M DaAS 13443/202515.01.2025 |ABLAPL/3997/2023 |7 | v
30 |P K MOHANTY |3446/2025|15.01.2025 |CONTC/2144/2019 |7 | S
31 |S MOHAPATRA |3449/2025|15.01.2025 |RVWPET/186/2023 |7 | S




32 |D K JENA 13450/2025|15.01.2025 |WP(C)/3299/2011 |7 | R
‘33 e ATSINGH ‘3452/2025‘15.01.2025 ABLAPL/8365/2024 ’7 ‘ U ‘
34 M SRHOO 13453/2025|15.01.2025 |CONTC/8695/2023 |7 | R
35 |M SAHOO 13454/2025|15.01.2025 |CONTC/9394/2023 |7 | R
36 |N K SATAPATHY|3457/2025(15.01.2025 |CRLMC/2078/2022 |7 | v
37 |M K MOHANTY |3458/2025|15.01.2025 |CRLA/376/2007 |7 | R
38 |M K MOHANTY [3460/2025|15.01.2025 |CRA/387/1993 |7 | R
39 |P K NAYAK 13463/2025|15.01.2025 |WP(C)/30129/2023 |7 | R
40 |S K SWAIN 13464/2025|15.01.2025 |WP(C)/26577/2023 |7 | R
41 |A Das 13465/2025|15.01.2025 |WP(C)/37790/2020 |7 | R
42 |P K NAYAK 13467/2025(15.01.2025 |[WP(C)/30129/2023 |7 | v
43 |P K NAYAK 13468/202515.01.2025 |WP(C)/30129/2023 |7 | v
44 [P N NAYAK 13471/2025|15.01.2025 |WP(C)/612/2025 |7 | .
‘45 ‘s P SAMANTA ‘3474/2025‘15.01.2025 RSA/149/2021 ’7 ;éggli;;D ‘
46 |P K NAYAK 13477/202515.01.2025 |WP(C)/1161/2018 |7 | v
47 |A K RANA 13478/202515.01.2025 |WP(C)/9161/2005 |7 | v
48 | K RANA 13479/2025|15.01.2025 |WP(C)/7992/2005 |7 | .
49 |A K RANA 13480/2025|15.01.2025 |WP(C)/9162/2005 |7 | .
50 |T J PANI 13481/2025|15.01.2025 |CRLA/138/2018 |7 | .
51 |S s JENA 13482/2025|15.01.2025 |CMP/864/2023 |7 | .
52 |S.R. OJHA 13488/2025|15.01.2025 |MACA/387/2014 0 | c |
53 |[B C SAHU 13489/2025|15.01.2025 |MACA/411/2024 |7 | R
‘54 i ‘3513/2025‘15.01.2025 ABLAPL/318/2025 ‘10 ‘ ‘c ‘
55 |A K MOHANTY |3541/2025|15.01.2025 |WP(C)/904/2025 0| c |
56 |M M NAYAK 13543/202515.01.2025 |WP(C)/11864/2019 |10 | c |
57 |C SAMAL 13546/202515.01.2025 |WP(C)/582/2025 0| c |
58 |D.BISWAL 13547/202515.01.2025 |WP(C)/32362/2024 |10 | c |
59 |S.K.SAHOO 13553/202515.01.2025 |WP(C)/32746/2024 |10 | c |
60 |S.K.SAHOO 13556/2025(15.01.2025 |[WP(C)/32758/2024 |10 | c |
61 |D K JENA 13559/2025|15.01.2025 |WP(C)/31834/2024 |10 | c |
62 |S SAMAL 13564/2025|15.01.2025 |WP(C)/980/2025 0 | c |
63 |S SAMAL 13568/2025|15.01.2025 |WP(C)/941/2025 0 | c |
64 |D.BISWAL 13569/2025|15.01.2025 |WP(C)/462/2025 0 | c |
65 |S GUPTA 13570/2025|15.01.2025 |WP(C)/937/2025 0 | c |
66 |R.K.MOHAPATRA |3572/2025|15.01.2025 |WP(C)/993/2025 0 | c |
67 |D K SAHU 13575/2025|15.01.2025 |WP(C)/995/2025 0 | c |
68 |S SAMAL 13578/2025|15.01.2025 |WP(C)/982/2025 0 | c |
69 |S K BISWAL  |3582/2025|15.01.2025 |WP(C)/32428/2024 |10 | c |
70 |A.K.BEHERA  |3584/2025|15.01.2025 |WP(C)/612/2025 0| c |
71 |6 D MALLICK |3585/2025|15.01.2025 |WP(C)/499/2025 110 | c |
72 [B.SRHOO 13586/2025|15.01.2025 |WP(C)/612/2025 0 | c




73 |S S PASAYAT |3590/2025|15.01.2025 |MACA/187/2018 0 | c
74 |K. C. PANDA |3617/2025|15.01.2025 |WP(C)/362/2025 7 éa%ﬁ’iéiD U
B. N.
75 | ADHANGL 3619/2025|15.01.2025 |WP(C)/1094/2025 |7 U
76 [oano? KOMER 1362172025 015.01.2025  |ABLAPL/360/2025 |7 U
DILLIP KUMAR
77 AlLicK 3623/2025|15.01.2025 |ABLAPL/198/2023 |7 U
PANKAJ KUMAR 3.00,3*3
78 | 3625/2025(15.01.2025 |[WP(C)/17696/2015 |7 Lo tonp |9
DILLIP KUMAR
79 alLIcK 3626/2025|15.01.2025 |CRLMP/951/2023 7 U
80 [BB MALLICK  |3646/2025|15.01.2025 |BLAPL/290/2025 110 | c
RAKESH KUMAR
81 | urnay 3648/2025|15.01.2025 |BLAPL/293/2025 10 c
RAKESH KUMAR
82 | urmay 3649/2025|15.01.2025 |BLAPL/293/2025 10 c
83 |RK BARIK 13650/2025|15.01.2025 |BLAPL/285/2025 0 | c
84 |RK BARIK 13651/2025(15.01.2025 |BLAPL/286/2025 o | c |
85 |RK BARIK 13652/2025(15.01.2025 |BLAPL/291/2025 o | c |
86 |s saMAL 13653/2025|15.01.2025 |BLAPL/8092/2024 |10 | c
87 |A.K.JATI 13656/2025|15.01.2025 |WP(C)/18968/2023 |10 | c
88 |M.R.SAHOO 13661/2025|15.01.2025 |WP(C)/33169/2024 |10 | c
89 |M.R.SAHOO 13662/2025|15.01.2025 |WP(C)/33160/2024 [10 | c
90 |M.R.SAHOO 13663/2025|15.01.2025 |WP(C)/33157/2024 |10 | c
91 |M.R.SAHOO 13664/2025|15.01.2025 |WP(C)/33146/2024 |10 | c
92 [M.R.SAHOO 13665/202515.01.2025 |WP(C)/33145/2024 |10 | c |
193 |M.R.SAHOO 13666/202515.01.2025 |WP(C)/33144/2024 |10 | c |
194 |[M.R.SAHOO 13667/202515.01.2025 |WP(C)/33142/2024 |10 | c |
195 |M.R.SAHOO 13668/202515.01.2025 |WP(C)/33114/2024 |10 | c |
196 |M.R.SAHOO 13669/202515.01.2025 |WP(C)/33111/2024 |10 | c |
197 |M.R.SAHOO 13670/202515.01.2025 |WP(C)/33305/2024 |10 | c |
98 |S.DAS 13673/202515.01.2025 |WP(C)/32155/2024 |10 | c |
99 |P.K.PARIDA  |3674/2025|15.01.2025 |WP(C)/31322/2024 |10 | c
1100 |A.K.DAS 13678/2025(15.01.2025 |WP(C)/819/2025 0| c |
101 |[S.K.BISWAL  |3679/2025|15.01.2025 |WP(C)/451/2025 0 | c |
1102 |P.NAYAK 13681/2025|15.01.2025 |WP(C)/156/2025 0 | c |
103 |A.K.MOHANTY |3684/2025|15.01.2025 |WA/777/2024 0 | c |
104 |[P.K.MISHRA  |3685/2025|15.01.2025 |WA/81/2022 0 | c |
1105 |A.K.NAYAK 13687/2025|15.01.2025 |WP(C)/29390/2024 |10 | c |
106 |A.K.NAYAK 13689/2025|15.01.2025 |WP(C)/29070/2024 |10 | c |
1107 |B.K.DAS 13690/2025|15.01.2025 |WP(C)/33132/2024 |10 | c |
1108 |T.K.NAYAK 13691/2025|15.01.2025 |WP(C)/81/2025 0 | c |
SUSANTA
‘109 SERLAR ‘3693/2025‘15.01.2025 WP (C) /8801/2022 ‘10 ‘ ‘c ‘




| |MOHAPATRA

|

110 |0 o R 1369472025 (15.01.2025 WP (C) /8801/2022 |10 c

111 |[TAPAN SWAIN [3696/2025|15.01.2025 |[WP(C)/17098/2023 |10 | c |
112 | PORY KO 3698/202515.01.2025 WP (C)/32641/2024 |10 c

113 ﬁigzlﬁgﬁAR 3700/2025|15.01.2025 |RPFAM/282/2023 10 c

114 |T K NAYAK 13701/2025|15.01.2025 |WP(C)/1078/2025 |10 | c |
115 |J DEHURY 13702/202515.01.2025 |MACA/1126/2023 0 | c |
116 |T K NAYAK 13703/2025|15.01.2025 |WP(C)/380/2025 0| c |
1117 |S K SAHOO 13704/2025(15.01.2025 |MACA/1126/2023 0 | c |
118 |T K NAYAK 13707/2025|15.01.2025 |WP(C)/912/2025 0 | c |
119 |[SANGRAM DAS [3710/2025|15.01.2025 |[RVWPET/239/2022 |10 | c |
1120 |T K NAYAK 13711/2025|15.01.2025 |WP(C)/445/2025 0 | c |
121 |T K NAYAK 13712/2025|15.01.2025 |WP(C)/697/2025 0 | c |
1122 |S Das 13717/2025|15.01.2025 |WP(C)/17966/2015 |7 | CE
123 |[P.K.MOHANTY [3722/2025|15.01.2025 |ABLAPL/12747/2024 |10 | c |
124 |[P.K.MOHANTY [3723/2025|15.01.2025 |ABLAPL/12745/2024 |10 | c |
1125 |G.SAHOO 13728/2025|15.01.2025 |ABLAPL/13014/2024 |10 | c |
126 |[S.PATTNAIK  [3729/2025|15.01.2025 |ABLAPL/14138/2024 |10 | c |
127 |[s L PATNAIK [3730/2025(15.01.2025 |WP(C)/15593/2024 [10 | c |
‘128 ﬁiggi KUMAR ‘3732/2025‘15.01.2025 WP (C) /16461/2024 ’10 ‘ ‘c ‘
1129 [U DAS 13739/2025|15.01.2025 |ABLAPL/320/2025 |10 | c |
1130 |[P PARIDA 13744/2025|15.01.2025 |ABLAPL/13277/2024 |10 | c |
1131 [B SAHOO 13745/2025(15.01.2025 |ABLAPL/12291/2024 [10 | c |
1132 [B SRHOO 13746/2025|15.01.2025 |ABLAPL/12287/2024 |10 | c |
133 MK SWAIN 13747/2025|15.01.2025 |ABLAPL/14225/2024 |10 | c |
1134 |PK MOHANTY  |3750/2025|15.01.2025 |ABLAPL/10391/2024 (10 | c |
135 |A K BEHERA  |3752/2025|15.01.2025 |LAA/14/2017 0 | c |
‘136 HIS, SANIREY ‘3753/2025‘15.01.2025 WP (C) /24289/2012 ’10 ‘ ‘c ‘
137 |A. SUNDARAY |3755/2025|15.01.2025 |WP(C)/3999/2024 |10 | c
138 |[SK. SAMIM 13773/2025|15.01.2025 |WP(C)/17948/2024 |10 | c
139 |SK. SAMIM 13774/2025|15.01.2025 |WP(C)/17948/2024 |10 | c
1140 [BASUDEV BARIK |3776/2025|15.01.2025 |CMP/1223/2024 0 | c |
1141 [MD. ABID 13778/2025|15.01.2025 |CMP/1387/2024 0 | c
‘142 Dl CHARAN 3791/2025‘15.01.2025 WP (C) /33281/2024 ’10 ‘ ‘c ‘
143 |[P. PANDA 13792/2025|15.01.2025 |WP(C)/28878/2024 |10 | c |
144 |[S.K.PATNAIK |3794/2025|15.01.2025 |TRP(C)/307/2024 |10 | c
1145 |A.K.JATI 13796/202515.01.2025 |MATA/82/2024 0| c |
146 |P.BEHERA 13797/202515.01.2025 |WP(C)/16091/2024 |10 | c |
1147 |K DAS 13798/2025(15.01.2025 |[BLAPL/7219/2024  [10 | c |




1148 |R DAS 13806/202515.01.2025 |TRP(C)/424/2023 |10 | c |
1149 [MOHAN BEHERA [3809/2025|15.01.2025 |BLAPL/302/2025 0| c |
150 R K MALLICK |3810/2025|15.01.2025 |BLAPL/254/2025 0 | c |
1151 |S K SWAIN 13811/2025(|15.01.2025 [BLAPL/11853/2024 |10 | c |
1152 |S K SWAIN 13812/2025|15.01.2025 [BLAPL/11294/2024 |10 | c |
| | | Total 11383

NIC




